TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

I1.57.-21.Tel.-31.-02052026-272204
CG-DL -E-02052026-272204

HHTHTIOT
EXTRAORDINARY

WO III—E's 4
PART III—Section 4

TR & THTIAT
PUBLISHED BY AUTHORITY

. 301]
No. 301]

75 faeeht, geeafaam, ¥ 30, 2026/49T@ 10, 1948
NEW DELHI, THRUSDAY, APRIL 30, 2026/VAISAKHA 10, 1948

ARG A9l gkug
(Awsh S 1948 @ 3favia wfeq)
HEABINTY neer
¢ faeeft, 29 ar¥eT, 2026

e 4. 17-1(Aifefrae)/2023 ARflenE  gemu=/25/2025 9emaa.— Awoll AffFRM 1048
SUYRT 15 1 ATTTISHAGAR SUIRT 12 & I RA 9ol aRYg 7 b= aRyg o Fefoiag et 4

S Uk RAFAIGd HeTdererdiz e & Sfaiid Tk By € "o &Rl 2 Tl Whsloesd iR TR,
TRIET UTRIRYT, RN S, faermeff senfe &1 @ g uRug @ devse R STl T 8 —

$H

w =

3057 GI/2026

RS IR RG] s ot fafdr

119 28 VeI, 2025

120 31 {5 3R 1 S, 2025
121 22 3R 23 FIHR, 2025

gfasr foar, Suafia
[FarsTa=-111/4/379T./69/2026-27]

(M



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART III—SEC.4]

PHARMACY COUNCIL OF INDIA
(Constituted under Pharmacy Act, 1948)

EXECUTIVE ORDER
New Delhi, the 29th April, 2026

Ref. No. 17-1(Notification)/2023-PCI ADMIN/25/2025-ADMIN.— “As required under section
15 of the Pharmacy Act, 1948, the declarations under section 12 made by resolutions passed at the
following meeting of the Central Council are posted on Council’s website under heading ‘“approved
colleges” for information of all the stakeholders i.e. institutions, Examining Authorities, general public,
students etc.”

S.No. Meeting No. Date of meeting

1. 119 28" Feb., 2025

2. 120 315 May and 1* June, 2025
3. 121 22 & 23" November, 2025

PRATIMA TIWARI, Dy. Secy.
[ADVT.-11I/4/Exty./69/2026-27]
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